IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:14-08-2026

Date

14.08.2026

_ ABLAPL- COURT NO.

59688/2026(14.08.2026 5309/2026 R.R.NAYAK C. 5 OLD Order Dtd. 2026-05-20

_ CRP- COURT NO.

59690/2026 (14.08.2026 | I oo . |A.MOHANTY C. : Order Dtd. 2026-09-07

_ CONTC- COURT NO.

59691/202614.08.2026 |, 2o o [N.K.SATAPATHY C. 23 Order Dtd. 2026-10-12

_ CRLMC- COURT NO.

59692/202614.08.2026 | ' o0 o |S.K.SARANGI |C. 23 Order Dtd. 2026-08-11

_ CRLMC- COURT NO.

59694/2026(14.08.2026 553/2025 S.K.SARANGI C. 53 Order Dtd. 2026-08-11

: CRLA- COURT NO.

59695/2026(14.08.2026 4/2026 P.K.BEHERA C. > OLD Order Dtd. 2026-08-12

: WP (C) - COURT NO. WRIT
59696/2026(14.08.2026 17111/2024 S.DAS C. > OLD BRANCH-5
: CMP- COURT NO.

59698/2026(14.08.2026 1501/2025 D.NAYAK C. > OLD Order Dtd. 2026-08-12

: TRPCRL- COURT NO.

59699/2026|14.08.2026 59/2026 P.K.JENA C. > OLD Order Dtd. 2026-08-12 BAIL-1
: CRLMC- COURT NO.

59700/2026(14.08.2026 4902/2024 A.K.SAHU C. 15 Order Dtd. 9999-12-31

: CRLA- COURT NO.

59702/2026(14.08.2026 1084/2025 P K MOHANTY C. > OLD Order Dtd. 9999-12-31

: RSA- COURT NO.

59703/2026(14.08.2026 386/2026 M MOHANTY C. 3 OLD Order Dtd. 2026-09-01

: RSA- COURT NO. SECOND
59704/2026(14.08.2026 146/2026 A DAS C. 3 OLD Order Dtd. 2026-10-01 APPEAL
_ CRLREV- COURT NO.

59705/2026|14.08.2026 970/2025 S R SAHOO C. 3 OLD Order Dtd. 2026-09-01

: CRLMP- COURT NO.

59706/2026|14.08.2026 402/2026 M.D.BISWAL C. 8 Order Dtd. 2026-09-01

: CRLMP- COURT NO.

59707/2026|14.08.2026 1052/2026 B.TRIPATHY C. 8 Order Dtd. 2026-08-11
59708/2026 |14.08.2026  |CRLMP- P.K.MOHANTY |[C. COURT NO. [Order Dtd. 2026-08-11




11051/2026 | 8
_ CMP- COURT NO.
59710/2026 14.08.2026 |00 0, [B.K.DAS 5 Order Dtd. 2026-08-13
_ WP (C) - COURT NO. o
59715/2026 (14.08.2026 |00 00,4 |S-K.NAYAK 5 oiD Order Dtd. 2026-09-02
: WP (C) - COURT NO. ol
9717/2026 [14.08.2026  |g o000 0o o |S.K.NAYAK 5 oLD Order Dtd. 2026-09-02
: WP (C) - COURT NO. ol
9719/202614.08.2026 | oo o0 0, B.K. SHAIN 5 oLD Order Dtd. 2026-09-02
_ WA- COURT NO.
9720/2026 14.08.2026 oo o0, R C ROUT 5 oLD Order Dtd. 2026-08-11
WRIT
_ WP (C) - COURT NO. nol BRANCH
59721/2026 (14.08.2026 o oo/ o 0o, |S-K.NAYAK 5 OLD Order Dtd. 2026-09-02 | Joo o o1
BENCH-1)
CHIEF
: WP (C) - \ ol WRIT
9722/2026 (14.08.2026 |10 o0 (B K PATI JUSTICE'S [Order Dtd. 2026-09-08 | oo v.. o
COURT
WP (C) - CHIEF
59723/2026 |14.08.2026 P K JENA JUSTICE'S |Order Dtd. 9999-12-31
20681/2026
COURT
WP (C) - CHIEF
59725/2026 |14.08.2026 P K JENA JUSTICE'S |Order Dtd. 2026-08-12
8298/2026
COURT
CHIEF
: WP (C) - : el WRIT
9728/2026 |14.08.2026  |,0 0 0 |J. J. PARIDA JUSTICE'S [Order Dtd. 2026-08-12 | ... o
COURT
CHIEF
: WP (C) - . el WRIT
59729/202614.08.2026 |5 o o0’ 0 [R.K. ROUT JUSTICE'S Order Dtd. 2026-08-13 oo . o
COURT
WP (C) - CHIEF
59730/2026 |14.08.2026 S.R. SAHOO JUSTICE'S Order Dtd. 2026-08-13
25387/2026
COURT
: WP (C) - COURT NO. e
59731/2026|14.08.2026 |, =00, |S.C.DASH 23 Order Dtd. 2026-08-21
: WP (C) - COURT NO. i WRIT
59732/2026(14.08.2026 |, o000 |S. C. D. DASH 3 Order Dtd. 2026-11-03 |Zo7 ..
WRIT
: WP (C) - COURT NO. el BRANCH
59733/2026(14.08.2026 |, /0”0 |S. C. D. DASH 3 Order Dtd. 2026-08-13 | rorc o1
BENCH-3)
: WP (C) - COURT NO. el WRIT
59734/2026(14.08.2026 |, o000 |S. C. D. DASH 3 Order Dtd. 2026-08-13 |Zoo .. .
WRIT
: WP (C) - COURT NO. el BRANCH
59735/2026 (14.08.2026 |, oo 0 |S.R. SAHOO 3 Order Dtd. 2026-08-13 [ irc o
BENCH-1)
: WP (C) - COURT NO. Cal WRIT
9737/2026 (14.08.2026 ;o200 [B.BEHERA 3 Order Dtd. 2026-10-31 |jo7 o .
59739/2026(14.08.2026 WP (C) - 'S.GUPTA COURT NO. [Order Dtd. 2026-08-13 |[WRIT

| —)

1

1




25166/2026 23 BRANCH-4
: BLAPL- COURT NO.
9740/2026|14.08.2026 | 0 [ 0o [KK MAHARANA 3 Order Dtd. 2026-08-13
: BLAPL- COURT NO.
9741/2026|14.08.2026 | 0 o, [P K MISHRA 23 Order Dtd. 2026-08-13
: WP (C) - COURT NO. el
9742/2026|14.08.2026 | 0or")0op |B.K.MOHARANA 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. el
9743/2026(14.08.2026 |0 oo nq,, |D-K.NAYAK 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. WRIT
9744/2026|14.08.2026 |, v 0, |J.K. PANDA 23 Order Dtd. 2026-08-13 | ... .
: WP (C) - COURT NO. el WRIT
9745/2026|14.08.2026 |, 1,0 o0, ¢ M. PRADHAN 23 Order Dtd. 2026-09-16 | o . .
: WP (C) - COURT NO. el WRIT
59746/2026|14.08.2026 |, o) 00, |J- SAHOO 23 Order Dtd. 2026-08-12 | .- . o
: WP (C) - COURT NO. e
59747/2026|14.08.2026 |, )0 00, ¢ |J. SAHOO 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. e
9748/2026 (14.08.2026 |0y 00, T SAHOO 3 Order Dtd. 2026-08-12
: WP (C) - COURT NO. .
9749/2026|14.08.2026 |, o500, ¢ |J- SAHOO 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. el WRIT
59750/2026|14.08.2026 |, 0,000, ¢ |J- SAHOO 23 Order Dtd. 2026-08-12 | - . o
: WP (C) - COURT NO. el WRIT
9751/2026|14.08.2026 |, o0 g, |J- SAHOO 23 Order Dtd. 2026-08-12 | oo o
WRIT
: WP (C) - COURT NO. el BRANCH
9752/2026|14.08.2026 |, 2,10 10, |J- SAHOO 23 Order Dtd. 2026-08-12 'y e oy
BENCH-1)
: WP (C) - COURT NO.
9753/2026|14.08.2026 |, . 100, ¢ |J- SAHOO 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. el
9754/2026|14.08.2026  |,°) 05 o0, |S. MOHANTY 3 Order Dtd. 2026-08-11
WRIT
: WP (C) - COURT NO. el BRANCH
9755/2026|14.08.2026 |, oo n0,,(S. K. SAMAL 23 Order Dtd. 2026-08-12 | 1oy lc o
BENCH-3)
: WP (C) - COURT NO. el WRIT
9756/2026|14.08.2026  |,- 00 0q,c(S. K.SAMAL 23 Order Dtd. 2026-08-12 | oo o o
: WP (C) - COURT NO. WRIT
9757/2026|14.08.2026 |, 05 50, |S. K. SAMAL 23 Order Dtd. 2026-08-12 | oo o

1

1




: WP (C) - COURT NO. el WRIT
9758/2026 (14.08.2026 |,/ 000, ¢S K. SAMAL 23 Order Dtd. 2026-08-12 | oo . o
WRIT
: WP (C) - COURT NO. el BRANCH
59759/2026|14.08.2026 |, 005 /50, [P-C. MOHANTY 23 Order Dtd. 2026-08-12 | Jrurc o
BENCH-3)
: WP (C) - COURT NO. el
9760/2026|14.08.2026  |,0 075 1n 0, [P.C. MOHANTY 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. el
9761/2026|14.08.2026 |, 00 /00, [P-C. MOHANTY 23 Order Dtd. 2026-08-12
: WP (C) - COURT NO. WRIT
9762/2026|14.08.2026 |, )05 o0, [B.K. SETHI 23 Order Dtd. 2026-08-12 |, - .. -
: WP (C) - COURT NO. el WRIT
9767/2026|14.08.2026 |, 00 o0, c|T. R. DAS 23 Order Dtd. 2026-08-13 | - ./
: WP (C) - COURT NO. el WRIT
9778/2026|14.08.2026 |, oo0p o0, (S PATRA 1 Order Dtd. 2026-08-25 |0 . o
: WP (C) - COURT NO. WRIT
59779/2026|14.08.2026 |, 00 o0, [B.SAHOO 1 Order Dtd. 2026-08-13 | - ./
WRIT
: WP (C) - COURT NO. o BRANCH
9780/2026|14.08.2026 |, o2y o0, [B.B.MALLICK 1 Order Dtd. 9999-12-31 | ‘oo c oo
BENCH-2)
: WP (C) - COURT NO. el WRIT
9781/2026|14.08.2026 |,y oq,c|G-N.SETHT 1 Order Dtd. 2026-08-13 | - . .
: WP (C) - COURT NO. el WRIT
9782/2026|14.08.2026 |, 01 50, [A.STKDAR 1 Order Dtd. 2026-08-17 | .- . -
: WP (C) - COURT NO. el WRIT
9783/2026|14.08.2026 |, 02,0 o, c D PATTNATK 1 Order Dtd. 2026-08-13 | oo,
: WP (C) - COURT NO. el WRIT
9784/2026(14.08.2026 | oo00 0, |A.K.DET ] Order Dtd. 2026-08-13 |0 o
: WP (C) - COURT NO. Cnal
59785/2026(14.08.2026 |1 o000, o |P.K.MISHRA ] Order Dtd. 2026-08-13
: WP (C) - COURT NO. el
9786/2026|14.08.2026 |17 00 o0, c|P. DAS 1 Order Dtd. 2026-08-11
: WP (C) - COURT NO. el WRIT
9787/2026|14.08.2026 |0, 2 o0, [N.MALLICK 1 Order Dtd. 2026-08-13 |0 5
: WP (C) - COURT NO. el WRIT
9788/2026|14.08.2026 |10 g0 0, |P-DAS ] Order Dtd. 2026-08-11 |ooo o o




: WP (C) - COURT NO. el WRIT

9790/2026 |14.08.2026 |0 o000, N.MALLICK 1 Order Dtd. 2026-08-13 | - .. o

: WP (C) - COURT NO. el WRIT

9791/2026|14.08.2026 |17 20000, ¢ |P.DAS 1 Order Dtd. 2026-08-11 | .o o

: WP (C) - COURT NO. el WRIT

9792/2026|14.08.2026 |00 ¢ o0, c|P. DAS 1 Order Dtd. 2026-08-11 | o o

: WP (C) - COURT NO. el

59793/2026|14.08.2026  |,0 0, v /nq,c |P-DAS 1 Order Dtd. 2026-08-11

: WP (C) - COURT NO. el

9794/2026|14.08.2026 | coen )0, o |S . BARDHAN 1 Order Dtd. 2026-08-11

: BLAPL- COURT NO.

9795/2026(14.08.2026 | o000, R.K.MALLICK 1 Order Dtd. 2026-08-13 [BAIL-2

: WP (C) - COURT NO. el

9796/2026|14.08.2026 |, ) 00, [B-R. SENAPATT 1 Order Dtd. 2026-08-13

: WP (C) - COURT NO. L WRIT

9797/2026|14.08.2026 |57 o000, B SAMAL 1 Order Dtd. 2025-11-24 | -0 . o

: WP (C) - COURT NO. el WRIT

9798/2026(14.08.2026  |goor oo, K. R. JENA 1 Order Dtd. 2026-08-13 | - .,

: BLAPL- COURT NO.

9799/2026|14.08.2026 | ' ) oo [R.K MALLICK 1 Order Dtd. 2026-08-13

: WP (C) - COURT NO. el WRIT

59800/2026|14.08.2026 |, 51", 0 - |P.BEHERA c Order Dtd. 2026-08-12 | - . o

: BLAPL- COURT NO.

9801/2026|14.08.2026 | "0 o R K MALLIK c Order Dtd. 2026-08-13 |BAIL-1
WRIT

: WP (C) - COURT NO. el BRANCH

9802/2026|14.08.2026 |7 025 o0, |B.B. MALLICK c Order Dtd. 2026-08-13 | oo c ol
BENCH-1)

: WP (C) - COURT NO. el WRIT

59803/2026|14.08.2026 |, 50" oo |M.NAYAK c Order Dtd. 2026-08-12 | - . o

: WP (C) - COURT NO. WRIT

9804/2026|14.08.2026 |, 0y n0, o B K. MISHRA c Order Dtd. 2026-08-13 | o o o

: BLAPL- COURT NO.

9805/2026|14.08.2026 | "o o |G.R PATRA c Order Dtd. 2026-08-13

: WP (C) - COURT NO. Cnal

9806/2026(14.08.2026 | o000 0, |B.K. MISHRA c Order Dtd. 2026-08-13

: WP (C) - COURT NO. Al WRIT

)9807/2026|14.08.2026 |50, 0 0 |S.K.DASH 5 Order Dtd. 2020-04-06 | oo o

: CMP- COURT NO.

9809/2026(14.08.2026 |, o oo, H.N.MOHAPATRA c Order Dtd. 2026-09-02




_ BLAPL- COURT NO.
9810/2026 (14.08.2026  |o('g 5q,, |G- SAHOO C. . Order Dtd. 2026-08-13
: WP (C) - COURT NO.
59811/202614.08.2026 |, 00050 [B.K. MISHRA |C. : Order Dtd. 2026-08-13
_ WP (C) - COURT NO. WRIT
59812/202614.08.2026 | (120 o000 |S.R.BARIK C. c Order Dtd. 2026-08-13 |Zo7 . .
_ BLAPL- COURT NO.
9813/202614.08.2026 |70 o |A K TRIPATHY |C. : Order Dtd. 2026-08-13
WRIT
_ WP (C) - COURT NO. BRANCH
9814/2026|14.08.2026 |10 -0 0o [B.R. SENAPATIC. . Order Dtd. 2026-08-13 | oo o o1
BENCH-2)
: BLAPL- COURT NO.
9815/2026|14.08.2026 | Zoe 0 o G. SAHOO C. : Order Dtd. 2026-08-13
. WP (C) - N.K. COURT NO. WRIT
9816/2026 |14.08.2026 |0 oo foit C. . Order Dtd. 2026-08-13 |Zoo . .
. WP (C) - MISS COURT NO. WRIT
59818/2026 |14.08.2026  |oog 000 [T e (G . Order Dtd. 2026-08-13 |Zoo . .
3 BLAPL- COURT NO.
9819/202614.08.2026 | 00 [P K MOHANTY |C. . Order Dtd. 2026-08-13
: WP (C) - COURT NO.
9820/2026 (14.08.2026 |11 401 50,6 P-C.CHINCHANI [C. . Order Dtd. 2026-08-13
_ ABLAPL- COURT NO.
9821/202614.08.2026 |77 |P. K. BEHERA |C. 1 Order Dtd. 2026-08-13 |BAIL-1
_ BLAPL- COURT NO.
9822/2026(14.08.2026 | 220 |G. SAHOO C. T Order Dtd. 2026-08-13 |BAIL-2
_ CMP- COURT NO. WRIT
9823/202614.08.2026 | 5,00 |J.SAHOO C. 5 OLD Order Dtd. 2026-08-18 | - ..
_ WP (C) - COURT NO. WRIT
9824/2026(14.08.2026 |/ oo-0 0o [B.K. MISHRA |C. 5 OLD Order Dtd. 2026-08-13 |Zoo . o
_ WP (C) - COURT NO. WRIT
59825/2026|14.08.2026 |11 .25 o000 |G.C. JENA C. 5 OLD Order Dtd. 2026-08-13 |Zo0 .,
_ ABLAPL- COURT NO.
9826/2026|14.08.2026 | >0 |P. K. BEHERA |C. e Order Dtd. 2026-08-13
_ BLAPL- COURT NO.
9827/2026|14.08.2026 | oo\ o [N K ROUT C. i Order Dtd. 2026-08-13
: CMP- COURT NO.
9829/202614.08.2026 |00 0 |J SAHOO C. : Order Dtd. 2026-08-18
_ WP (C) - COURT NO.
9830/2026|14.08.2026  |/-o- 0o [B.K. MISHRA |C. : Order Dtd. 2026-08-13
59831/2026(14.08.2026 WP (C) - B.K. MISHRA |[C. COURT NO. [Order Dtd. 2026-08-13




25075/2026 6
: BLAPL- COURT NO.
9832/2026|14.08.2026 | 0. o, |A DAS c Order Dtd. 2026-08-13 [BAIL-2
: WP (C) - COURT NO. el WRIT
)9834/2026|14.08.2026 || 7000 o R.C.ROUT c Order Dtd. 2026-08-13 | o o
: CMP- COURT NO.
9835/2026|14.08.2026 |/ 0g 0o, [B.K.PATI c Order Dtd. 2026-08-13
: BLAPL- COURT NO.
9836/202614.08.2026 | ;") M R SAHOO c Order Dtd. 2026-08-13
: WP (C) - COURT NO. el WRIT
9837/2026|14.08.2026 | o 7000 |P-K.DAS p Order Dtd. 2026-08-13 |ooo .
: CMP- COURT NO.
9838/2026|14.08.2026 |00 500, [B.K.PATI p Order Dtd. 2026-08-13
: BLAPL- COURT NO.
9839/2026|14.08.2026 | "0 ) oo M R SAHOO c Order Dtd. 2026-08-13
: FAO- COURT NO.
9840/2026|14.08.2026  |,\o 0o |A.K.BARIK 1 Order Dtd. 9999-12-31
: BLAPL- COURT NO.
9841/2026|14.08.2026 |, /o [N K ROUT 3 Order Dtd. 2026-08-07
: WP (C) - COURT NO. Cnal
9842/2026|14.08.2026 | 0 0%, |P.K.PARIDA 1 Order Dtd. 2026-08-06
: CMP- COURT NO.
9843/2026|14.08.2026 |00 )0, |M.DAS ] Order Dtd. 2026-08-13
: BLAPL- COURT NO.
9845/2026|14.08.2026 | 00 oo [N K ROUT 1 Order Dtd. 2026-08-13 [BAIL-2
: CMP- COURT NO.
9846/2026|14.08.2026 |1 0o 505, |M.DAS 1 Order Dtd. 2026-08-13
: BLAPL- COURT NO.
9848/2026|14.08.2026 | 0 o [P BASTIA 1 Order Dtd. 2026-08-13
: CRLMC- COURT NO.
59849/2026|14.08.2026 |27 oo |G.ROUT > oLD Order Dtd. 9999-12-31
: BLAPL- COURT NO.
9850/2026|14.08.2026 |0 /), |P K BEHERA > OLD Order Dtd. 2026-08-13
: ABLAPL- COURT NO.
)9851/2026|14.08.2026 | ,,°" o0 M.R.DHAL b Order Dtd. 2026-09-28 |[BAIL-2
: WP (C) - COURT NO. el WRIT
)9852/2026(14.08.2026 || o000, B.DAS ] Order Dtd. 2026-08-27 |ooo o o
: BLAPL- COURT NO.
9854/2026|14.08.2026 | /0o [R K MALLIK 1 Order Dtd. 2026-08-13
: WP (C) - COURT NO. el WRIT
)9855/2026|14.08.2026 | 0,00 )0 o R.C.ROUT 1 Order Dtd. 2026-08-13 | oo o
: RVWPET- COURT NO.
)9856/2026|14.08.2026 | cop0oc  N.K.ROUT 1 Order Dtd. 2026-08-13




9857/2026(14.08.2026 Sy |T.BAG COURT MO lorder pra. 2026-09-01 [FC o
9859/2026(14.08.2026 12 C)° R.C.ROUT UK MO lorder ptd. 2026-08-13  [INC
59860/2026 |14.08.2026 5253/2026 T.BAG EOURT NO-lorder ptd. 2026-09-01

59861/2026 |14.08.2026 2??25;526 ANITA SAHOO EOURT NO-lorder ptd. 2026-08-13

59862/2026 |14.08.2026 f?g;/2026 P.K.DAS EOURT NO- lorder Dtd. 2026-09-02

59864/2026 |14.08.2026 525;2025 T.MISHRA EOURT NO-lorder ptd. 2026-08-12

59865/2026 |14.08.2026 ggéf;524 B.SINGH COURT MO lorder ptd. 2026-08-13  [noC
59867/2026 |14.08.2026 giégi;2026 T.BAG fOURT NO- lorder Dtd. 2026-08-20

$9869,/2026 |14.08.2026 ?§E§§3;025 DhaoY AR TOURT MO lorder ptd. 2025-09-19  [BAIL-2
59870/2026 |14.08.2026 ?gég;;2019 B.BARIK TOURT MO lorder ptd. 2026-07-15  [nhor
$9872/2026 |14.08.2026 2??%5;626 U.C DORA TOURT O lorder prd. 2025-09-19

59873/2026 |14.08.2026 22??52626 A.MOHANTY iOURT NO- lorder Dtd. 2025-09-19 |BATL-2
59874/2026 |14.08.2026 222252526 A.MOHANTY fOURT NO-lorder ptd. 2025-09-19

59876/2026 |14.08.2026 222?52826 M.NAYAK §OURT NO-lorder ptd. 2025-09-19

59878/2026 |14.08.2026 2???52626 A.K.BEHERA iOURT NO-lorder ptd. 2025-09-19

59880/2026 |14.08.2026 222252826 A.K.BEHERA iOURT NO-lorder ptd. 2025-09-19

59881/2026 |14.08.2026 22??52826 A.MOHANTY §OURT NO-lorder ptd. 2025-09-19

59883/2026 |14.08.2026 gég?;S J. DEHURY EOURT NO-lorder ptd. 2026-08-06




: WP (C) - COURT NO. e WRIT
9884/2026|14.08.2026 |, oo0y o0 o B-BARIK 1 Order Dtd. 2026-07-15 | oo .
: WP (C) - COURT NO. e WRIT
9885/2026|14.08.2026 | oooh 0 B-BARIK 1 Order Dtd. 2026-07-15 |o.oo o
: WP (C) - COURT NO. e WRIT
9887/2026|14.08.2026 | oocp o0 B-BARIK 1 Order Dtd. 2026-07-15 | o,
WRIT
: WP (C) - COURT NO. BRANCH
9888/2026|14.08.2026 |, 075 o0, [B.DAS 1 Order Dtd. 2026-08-13 | ‘oo rc ol
BENCH-1)
: WP (C) - COURT NO. WRIT
9889/2026|14.08.2026 |, 0cp /o, [B-DAS 1 Order Dtd. 2026-08-13 | ... .
: WP (C) - COURT NO. el WRIT
9891/2026|14.08.2026 |, o /00, [B-DAS 1 Order Dtd. 2026-08-13 | - . -
: WP (C) - COURT NO. el WRIT
9892/2026|14.08.2026 |, 01 /nq,c|G. SUNDARA p Order Dtd. 2026-08-14 |0 .,
: WP (C) - COURT NO. WRIT
)9893/2026|14.08.2026 |, .0 oo, |S.DASH c Order Dtd. 2026-08-13 | - . o
: WP (C) - COURT NO. el WRIT
9894/2026 |14.08.2026 |, 0p o0, ¢ |- SAHOO c Order Dtd. 2026-08-27 | -0 . o
: WP (C) - COURT NO. el WRIT
9896/2026|14.08.2026 |, o050, o |J. LENKA p Order Dtd. 2026-08-11 | oo ..,
: WP (C) - COURT NO. el WRIT
59897/2026|14.08.2026 |00 0,0 [P.K. BARIK c Order Dtd. 2026-08-13 | - . -
: WP (C) - COURT NO. el
9898/2026(14.08.2026 |- oo 0, B.DAS c Order Dtd. 2026-08-13
WRIT
: WP (C) - COURT NO. el BRANCH
59899/2026|14.08.2026 |, cov oo, o [M.N. MOHANTY c Order Dtd. 2026-08-13 [ '/ c o
BENCH-1)
: WP (C) - COURT NO. el WRIT
59905/2026|14.08.2026 |, 5000, |B.BEHERA c Order Dtd. 2026-08-12 |ooo o o
: WP (C) - COURT NO. el WRIT
59906/2026|14.08.2026 | o075 o0, |A.K.BISWAL . Order Dtd. 2026-08-25 | oo .. o
: WP (C) - COURT NO. el WRIT
59908/2026|14.08.2026 |51 ,70 0, |A.K.BISWAL 25 Order Dtd. 2026-08-25 |0 o
: WP (C) - COURT NO. Cnol
9913/2026|14.08.2026 |/, /0 00, [P BASTIA 5 Order Dtd. 2026-09-28




X WP (C) - COURT NO. WRIT
9916/2026/14.08.2026 (0017 |K.C. PANDA ; Order Dtd. 2026-08-13 |17 .
_ CRLMP- COURT NO.
59917/2026 14.08.2026 ({4557 1. P.BAG ; Order Dtd. 2026-08-11
X WP (C) - COURT NO. WRIT
9920/2026 14.08.2026 720007 - |P.K.MOHANTY ; Order Dtd. 2026-08-13 [l o . .
WRIT
X WP (C) - COURT NO. BRANCH
9923/2026 14.08.2026 7o )" o |P. K. MOHANTY ; Order Dtd. 2026-08-13 |\prund |
BENCH-1)
_ WP (C) - COURT NO.
9926/202614.08.2026 17 C) 7 P, K. MOHANTY ; Order Dtd. 2026-08-13
_ WP (C) - COURT NO.
9928/2026(14.08.2026 70507 |P.K.MOHANTY ; Order Dtd. 2026-08-13
_ WP (C) - COURT NO.
9929/2026 14.08.2026 |2 (007 - |P.K.MOHANTY ; Order Dtd. 2026-08-13
MISC.
59931/2026 |14.08.2026  |[L2O” I.C.SAHU COURT NO- |5 Ger Dtd. 2026-08-12 |APPEAL
57/2026 9
SEC.
MISC.
59934/2026 |14.08.2026  |L2O0” S.K.SAHOO COURT NO- 5 Ger Dtd. 2026-08-12 |APPEAL
57/2026 9
SEC.
_ CRLMC- COURT NO.
9935/2026 14.08.2026  |Ci VD D SAHOO ; Order Dtd. 2025-07-17
_ CONTC- COURT NO.
9936/2026 14.08.2026  (C0UOEC . R.NAYAK ; Order Dtd. 2026-08-13 |CONTEMPT
. WP (C) - COURT NO. WRIT
9939/2026 14.08.2026 |70} o [B.C. PANDA ; Order Dtd. 2026-08-12 |1 ' .
_ CRLMC- COURT NO.
9942/2026(14.08.2026 |- s PANDA oo Order Dtd. 9999-12-31
_ CMP- COURT NO.
9944/2026(14.08.2026  |S.o0 o |P.K.ROUTRAY : Order Dtd. 2026-08-25
. CRLMC- COURT NO.
9947/202614.08.2026 oo 0 D SAHOO : Order Dtd. 2026-08-11
. WP (C) — COURT NO. WRIT
9959/2026 14.08.2026  [10(007 S MAHARANA : Order Dtd. 2026-08-12 |’ .
. BLAPL- SIBA PRASAD COURT NO.
9964/202614.08.2026 oo 208 : Order Dtd. 2026-08-13
_ WP (C) - COURT NO.
9967/2026 14.08.2026 )/ (7 M R ROUTRAY = Order Dtd. 2026-09-11
. TRP (C) — COURT NO.
9970/2026(14.08.2026 | g0 |N.R.BEHERA o Order Dtd. 2026-08-12
59972/2026|14.08.2026 |TRP(C)-  |N.R.BEHERA COURT NO. Order Dtd. 2026-08-12




198/2026 23

59973/2026 |14.08.2026 28?53;026 ;ggiﬁ?é KU. ggURT NO- lorder Dtd. 2026-08-13 |BAIL-1
9974/2026(14.08.2026 7 (C)7  _lu. e Bac So0% MO lorder ptd. 2026-08-13  [INC
59975/2026 |14.08.2026 25;32;2025 U. P. BAG SoURT MO lorder ptd. 2026-08-13  [I3C
59976/2026 |14.08.2026 ?géi;;2026 U. P. BAG ggURT NO- lorder Dtd. 2026-08-13
$9977/2026 |14.08.2026 zg;g;;ZOZS U. P. BAG So0% MO lorder ptd. 2026-08-13 giiECH—Z
59978/2026 |14.08.2026 25232;2025 U.P. BAG SOURT MO lorder prd. 2026-08-13 (it
59979/2026 |14.08.2026 ggéii;zozS U. P. BAG ggURT NO-lorder ptd. 2026-08-13
59980/2026 |14.08.2026 g§£$;;2025 U.P. BAG SgURT NO-lorder ptd. 2026-08-13
59982/2026 |14.08.2026 ggég%;2026 G.JAYSINGH SOURT MO lorder prd. 2026-08-11 (it
59983/2026 |14.08.2026 ggé$>;026 A. K. JATI So0XT MO lorder ptd. 2026-08-13  [INr
59984/2026 |14.08.2026 ?5422;2026 U. P. BAG SOURT MO lorder prd. 2026-08-13  [nhor
59985/2026 |14.08.2026 ?2?252526 N.K.ROUT fSURT NO-lorder ptd. 2026-09-16

WRIT
59986/2026 |14.08.2026 ?zégé;2026 U.P. BAG igURT NO-lorder ptd. 2026-08-13 ?§?5§210N_

BENCH-3)
59987/2026 |14.08.2026 ?gész;2026 U.P. BAG iSURT NO-lorder ptd. 2026-08-13
59988/2026 |14.08.2026 g?éfé;2026 S.K.SUNDARA EOURT NO-lorder ptd. 2026-08-14
9989/202614.08.2026 10 (C)7  lu.p. BAG JOURE MO lorder pra. 2026-08-13 [noC
59990/2026 |14.08.2026 ?gégi;zoza U.P. BAG iOURT NO- lorder Dtd. 2026-08-13 giiECH

(DIVISION |

1




| | BENCH-1)

: WP (C) - COURT NO. e WRIT

59991/2026|14.08.2026 23816/2026 U.P. BAG 1 Order Dtd. 2026-08-13 BRANCH-2
WRIT

: WP (C) - COURT NO. e BRANCH

59992/2026|14.08.2026 24687/2026 U.P. BAG 1 Order Dtd. 2026-08-13 (DIVISION |
BENCH-2)

: WP (C) - COURT NO. . WRIT

59993/2026(14.08.2026 20691/2026 U.P. BAG 1 Order Dtd. 2026-08-13 BRANCH-2
WRIT

: WP (C) - COURT NO. BRANCH

59994/2026(14.08.2026 19875/2026 U.P. BAG 1 Order Dtd. 2026-08-13 (DIVISION |
BENCH-1)

: WP (C) - COURT NO. WRIT

59995/2026(14.08.2026 36989/2025 U.P. BAG 1 Order Dtd. 2026-08-13 BRANCH-5

: WP (C) - COURT NO. el WRIT

59996/2026|14.08.2026 36988/2025 U.P. BAG 1 Order Dtd. 2026-08-13 BRANCH-8

: WP (C) - COURT NO. . WRIT

59997/2026 |14.08.2026 |5 o000, |U.P. BAG . Order Dtd. 2026-08-13 | o o

: CcMP- COURT NO. WRIT

59998/2026(14.08.2026 1171/2016 U K PANDA 1 Order Dtd. 2026-08-12 BRANCH-7

: CRLMC- COURT NO.

59999/2026(14.08.2026 4230/2025 SK JONED 1 Order Dtd. 2026-07-31

: CcMP- COURT NO.

50000/2026(14.08.2026 1282/2026 M.BEHERA 6 Order Dtd. 2026-08-25

: BLAPL- COURT NO.

50002/2026(14.08.2026 6338/2026 ROHIT KUMAR 6 Order Dtd. 9999-12-31

: WP (C) - COURT NO. e

50004/2026(14.08.2026 22954/2026 P.RAY 6 Order Dtd. 2026-08-07

: WP (C) - COURT NO. e

50005/2026(14.08.2026 22954/2026 P.RAY 6 Order Dtd. 2026-08-07

: WP (C) - COURT NO. WRIT

50009/2026(14.08.2026 20388/2026 K.DAS 23 Order Dtd. 2026-09-18 BRANCH-?2

: WP (C) - COURT NO. el WRIT

50010/2026(14.08.2026 24981/2026 D.K. MOHANTY 23 Order Dtd. 2026-08-13 BRANCH-1

: WP (C) - COURT NO. e WRIT

50012/2026(14.08.2026 25620/2026 D.K. MOHANTY 23 Order Dtd. 2026-08-13 BRANCH-4

: WP (C) - COURT NO. e WRIT

50014/2026(14.08.2026 24823/2026 D.K. MOHANTY 23 Order Dtd. 2026-08-13 BRANCH-6

50016/2026 |14.08.2026 WP (C) - D.K. MOHANTY COURT NO. [Order Dtd. 2026-08-13 |[WRIT

[

1




25622/2026 23 BRANCH

(DIVISION |
BENCH-2)

: WP (C) - COURT NO. e

50018/2026|14.08.2026 |, o1, 0o 0o |S.MOHARANA  |C.O. |72 Order Dtd. 2026-08-12

i WP (C) - COURT NO. el

50021/202614.08.2026 | oo 00”00 |S.K. MISHRA |C.O0. |- Order Dtd. 2026-08-07

: WP (C) - COURT NO. . WRIT

50024/202614.08.2026 |, o~ 0 [P.K. DAS c.o. |3 Order Dtd. 2026-08-13 |1 00 . .

: WP (C) - COURT NO.

50027/2026 [14.08.2026 |, = 0, |T. K. NAYAK c.o. |3 Order Dtd. 2026-08-13
WRIT

: WP (C) - COURT NO. el BRANCH

50029/2026 (14.08.2026 |5 o0y oo . [B-K. SINGH  [C.O. |72 Order Dtd. 2026-08-12 |\ o o1
BENCH-2)
WRIT

: WP (C) - COURT NO. . BRANCH

50030/202614.08.2026 |, oo 0o [B.K. SINGH  |C.0. |- Order Dtd. 2026-08-12 | ‘oo o o1
BENCH-3)
WRIT

: WP (C) - COURT NO. . BRANCH

50032/202614.08.2026 |, 500 0o [B.K. SINGH  |C.0. |72 Order Dtd. 2026-08-12 | ‘oofo o1
BENCH-1)

: ABLAPL- COURT NO.

50033/202614.08.2026 |-, "0 [P.K.MOHANTY |C.O.  |2¥ " Order Dtd. 2026-07-07 |BAIL-2

: WP (C) - COURT NO. . WRIT

50034/202614.08.2026 |-, C0 0o [B.K. SINGH  [C.0. [ 2¥ " Order Dtd. 2026-08-12 |ioo . o

: WP (C) - COURT NO. . WRIT

50035/202614.08.2026 |0 00000 |A.K.ROY C.0. |3 omp Order Dtd. 2026-08-11 | - .

: WP (C) - COURT NO. o WRIT

50036/2026 |14.08.2026  |go 70 |S.DAS c.o. [ Order Dtd. 2026-11-09 |Zoo . o

: WP (C) - COURT NO. el WRIT

50037/2026 (14.08.2026  |Jocg 50,5 (S MOHARANA [C.O. |7 Order Dtd. 2026-08-13 |10 .

i WP (C) - COURT NO. el

50040/202614.08.2026 |, oo 0 UL BAG c.o. [ Order Dtd. 2026-08-13

- BLAPL- COURT NO.

50041/2026(14.08.2026 | 'c, /oo [B.R.SENAPATI |C.O.  |I Order Dtd. 2026-08-14

- BLAPL- COURT NO.

50042/202614.08.2026 | Zo o 0 |S R SAHOO c.o. [ Order Dtd. 2026-08-14

- BLAPL- COURT NO.

50043/202614.08.2026 |00 o [R SETHI c.o. [ Order Dtd. 2026-08-14

- ABLAPL- COURT NO.

50044/202614.08.2026 |\ 2000 [B.K SAHOO C.0. |3 omp Order Dtd. 2026-03-23 |BAIL-2

50046/2026 |14.08.2026 WP (C) - P.K. BARIK  [C.O.  |COURT NO. Order Dtd. 2026-08-24 |WRIT




25557/2026 6 BRANCH-4
i WP (C) - COURT NO. o
50047/20261(14.08.2026 24890/2026 M.N. MOHANTY |C.O. 23 Order Dtd. 2026-10-14
) CRLMC- COURT NO.
50055/20261(14.08.2026 2491/2026 PRATAP SAHOO |C.O. 53 Order Dtd. 2026-08-14
, CRLMC- COURT NO.
50077/20261(14.08.2026 2592/2026 B BEHERA c.O. 03 Order Dtd. 2026-08-11
§ BLAPL- ASUTOSH
59689/20261(14.08.2026 6275/2026 |TRIPATHY GENERAL Order Dtd. 2026-08-13
§ ABLAPL- KIRAN KUMAR
59693/2026(14.08.2026 9061/2026 |PATEL GENERAL Order Dtd. 2026-08-07
§ BLAPL- SACHIKANTA
59697/20261(14.08.2026 6243/2026 |DASH GENERAL Order Dtd. 2026-08-13
: WP (C) - DR. JITENDRA el
59701/20261(14.08.2026 9233/2026 |KUMAR LENKA GENERAL Order Dtd. 2026-08-05
§ WP (C) — BISWARANJAN
59709/20261(14.08.2026 23178/2026 |DASH GENERAL Order Dtd. 2026-08-11
§ WP (C) - AKSHAYA KUMAR Cna_ WRIT
59711/20261(14.08.2026 30559/2025 BEHERA GENERAL Order Dtd. 2026-08-13 BRANCH-7
§ ABLAPL- TASBIR KUMAR
59712/20261(14.08.2026 9143/2026 |KHOSLA GENERAL Order Dtd. 2026-08-13 BAIL-1
§ ABLAPL- LAMBODAR
59713/20261(14.08.2026 6574/2026 |ACHART GENERAL Order Dtd. 2026-06-17

PADMINI
59714/2026114.08.2026 iggigg;S KUMARI GENERAL Entire Order EéziéION
PANIGRAHY

_ ABLAPL- SURAJIT KUMAR
59716/2026(14.08.2026 11358/2025 BEHERA GENERAL Vakalatnama BAIL-2
i ABLAPL- SURAJIT KUMAR . .
59718/20261(14.08.2026 11358/2025 BEHERA GENERAL Entire Brief BAIL-2
§ ABLAPL- BIJAYA KUMAR
59724/20261(14.08.2026 9211/2026 |[NAYAK (3) GENERAL Order Dtd. 2026-08-13 BAIL-1
§ ABLAPL- DILLIP KUMAR
59726/20261(14.08.2026 9132/2026 |NANDA GENERAL Order Dtd. 2026-08-13
§ ABLAPL- LAMBODAR
59727/20261(14.08.2026 9215/2026 |ACHART GENERAL Order Dtd. 2026-08-13
i WP (C) - SAMARENDRA
59736/2026(14.08.2026 31872/2024 |BEURA GENERAL Order Dtd. 2024-12-19
i ABLAPL- MANORANJAN
59738/2026(14.08.2026 9233/2026 |DAS GENERAL Order Dtd. 2026-08-13
59776/2026 |14.08.2026  |CoAPDT DILLIP KUMAR |.pNERAL Entire Document BATL-1

7303/2022

SAHOO




§ RVWPET- ASHOK KUMAR , CIVIL
59777/2026(14.08.2026 318/2022 SARANGT GENERAL Entire Document REVISION
X CRLREV- SWETAMBARA L ,
59789/20261(14.08.2026 504/2024 PUROHIT GENERAL Petition With Annexures
59808/2026 |14.08.2026 |oCAPDT G SAHOO GENERAL Order Dtd. 2026-08-13
Ve 6249/2026 e :
X GUAP- ASHOK KUMAR ,
59817/20261(14.08.2026 13/2024 SARANGI GENERAL Entire Document
MACA- SOUMYA RANJAN MISC.
59828/2026(14.08.2026 GENERAL Order Dtd. 2026-08-06 APPEAL
967/2017 OJHA
SEC.
MACA- SOUMYA RANJAN MISC.
59833/20261(14.08.2026 GENERAL Order Dtd. 2026-08-06 APPEAL
601/2023 OJHA
SEC.
§ MACA- SOUMYA RANJAN
59844/20261(14.08.2026 9/2025 OJHA GENERAL Order Dtd. 2026-08-06
§ CRLREV- SUSHANTA C .
59847/20261(14.08.2026 1131/2025 HARICHANDAN GENERAL Petition With Annexures
§ RVWPET- ASHOK KUMAR , CIVIL
59853/20261(14.08.2026 117/2026 SARANGT GENERAL Entire Document REVISION
§ ABLAPL- ASHOK KUMAR .
59858/2026/14.08.2026 10509/2025 |SARANGT GENERAL Entire Document
§ MATA- ASHOK KUMAR , FIRST
59863/2026/14.08.2026 217/2022 SARANGI GENERAL Entire Document A PPEAL
§ ASHOK KUMAR , CIVIL
59868/2026(14.08.2026 CRP-6/2024 SARANGT GENERAL Entire Document REVISION
§ RPFAM- ASHOK KUMAR .
59871/20261(14.08.2026 184/2022 SARANGT GENERAL Entire Document
§ ARBP- ASHOK KUMAR .
59875/20261(14.08.2026 94/2024 SARANGT GENERAL Entire Document M.J.C.
MACA- SOUMYA RANJAN MISC.
59877/2026(14.08.2026 GENERAL Order Dtd. 2026-08-13 APPEAL
83/2024 OJHA
SEC.
_ ARBP- DILLIP KUMAR .
59879/2026(14.08.2026 63/2022 SAHOO GENERAL Entire Document M.J.C.
§ CRLMC- DILLIP KUMAR , CRIMINAL
59882/2026(14.08.2026 1395/2022 |SAHOO GENERAL Entire Document MISC
X WP (C) — DILLIP KUMAR \ WRIT
59886/2026(14.08.2026 17233/2022 |SAHOO GENERAL Entire Document BRANCH-4
§ ARBP- DILLIP KUMAR .
59890/20261(14.08.2026 44/2024 SAHOO GENERAL Entire Document M.J.C.
§ WP (C) - CHANDAN KUMAR L , WRIT
59895/20261(14.08.2026 10338/2015 NAYAK GENERAL Petition With Annexures BRANCH-7
CRLMP- ADV. SRITAM
59901/20261(14.08.2026 1131/2026 KUMAR GENERAL Order Dtd. 2026-08-14
MOHAPATRA
X TRP (C) —
59903/20261(14.08.2026 385/2024 JAYKISHAN BAG |GENERAL Order Dtd. 2026-07-30

59904/2026|l4.08.2026 |WP(C)— |ASHOK KUMAR GENERAL Entire Document WRIT




6960/2023 |SARANGI BRANCH-4
X WPC (OAC) - |[MANOJ KUMAR
59907/20261(14.08.2026 1289/2019 |RANA GENERAL Order Dtd. 2025-04-17 OA Branch
X CMP- MANOJ KUMAR
59914/2026/14.08.2026 1206/2026 |RANA GENERAL Order Dtd. 2026-08-12
X WP (C) - MANOJ KUMAR , WRIT
59918/20261(14.08.2026 26955/2023 |RANA GENERAL Entire Order BRANCH-?
X WP (C) - MANOJ KUMAR WRIT
59924/2026|14.08.2026 24951/2021 |[RANA GENERAL Order Dtd. 2025-12-15 BRANCH-14
$0938/2026 |14.08.2026 |"F(C)- HIRARAM BHOT |GENERAL Entire Document

AR 24313/2026

§ WP (C) — , WRIT
59945/20261(14.08.2026 24451/2026 HIRARAM BHOI |GENERAL Entire Document BRANCH-5
§ WP (C) - , WRIT
59948/20261(14.08.2026 24296/2026 HIRARAM BHOI |GENERAL Entire Document BRANCH-5
50951/2026 |14.08.2026 |"-(C)~ HIRARAM BHOT |GENERAL Entire Document

24287/2026
) WP (C) - BIRA KISHOR Judgement Dtd. 2026-08-
59955/20261(14.08.2026 24287/2026 |SINGH GENERAL 03
§ WP (C) - MANOJ KUMAR WRIT
59961/20261(14.08.2026 24996/2021 |RANA GENERAL Order Dtd. 2025-12-15 BRANCH-4
§ WP (C) - MANOJ KUMAR
59966/2026(14.08.2026 20406/2024 |RANA GENERAL Order Dtd. 2025-12-16
§ WP (C) — BIRA KISHOR Judgement Dtd. 2026-08- WRIT
59969/2026(14.08.2026 24296/2026 |STNGH GENERAL 04 BRANCH-5
§ WP (C) - MANOJ KUMAR WRIT
59971/2026/14.08.2026 12790/2020 |RANA GENERAL Order Dtd. 2026-07-08 BRANCH-5
i CRLMP- SURYAKANTA
59981/2026(14.08.2026 1046/2026 |PALAT GENERAL Order Dtd. 2026-08-11
, WP (C) — MANOJ KUMAR WRIT
50003/20261(14.08.2026 9040/2024 |RANA GENERAL Order Dtd. 2024-04-16 BRANCH-2
_ WP (C) - MANOJ KUMAR
50015/20261(14.08.2026 18715/2024 |RANA GENERAL Order Dtd. 2024-09-30
, WP (C) — MANOJ KUMAR WRIT
50020/2026114.08.2026 10536/2024 |RANA GENERAL Order Dtd. 2024-04-30 BRANCH-3
, WP (C) — MANOJ KUMAR WRIT
50022/2026114.08.2026 16041/2022 RANA GENERAL Order Dtd. 2024-01-22 BRANCH-6




) WP (C) - MANOJ KUMAR o
50025/2026 [14.08.2026 100707000, oo GENERAL Order Dtd. 2024-09-30 %
i WP (C) - MANOJ KUMAR o
50039/2026(14.08.2026 3052070 00 oo GENERAL Order Dtd. 2024-09-23 %
_ CRLMP- WRIT I
9763/2026 (14.08.2026 | 300 oo, |P.K.PATRA GENERAL Order Dtd. 2021-08-16 |l oo . . |
_ WP (C) - o WRIT [
9764/2026 14.08.2026 g0, %00 |SK BEGERA GENERAL Order Dtd. 2026-07-29 |l . = |
_ WP (C) - o WRIT
9765/2026 |14.08.2026 |15 00" 0, [M.R.BARIK GENERAL Order Dtd. 2026-07-14 |fooo. o |
59766/2026|14.08.2026 | (C)~ N.ROUT GENERAL Order Dtd. 2026-08-13 \

Ve 25642/2026 | : ,
59768/2026 |14.08.2026 |VELC) - P.K.PARIDA  |GENERAL Order Dtd. 2026-08-06 )

Ve 2828/2025 |° 0 : ,
_ ABLAPL- [
9769/2026 (14.08.2026 g/ " IN.ROUT GENERAL Order Dtd. 2026-09-28 |BATL-2
_ ABLAPL- [
59770/2026 (14.08.2026 [, > ' |R.K.PANDA GENERAL Order Dtd. 2026-08-05 :
59771/2026 |14.08.2026  |CRDME- J.C.BARAL GENERAL Order Dtd. 2026-08-03 |
’ VO 984/2026 e . 1
_ WP (C) - o WRIT
9772/2026(14.08.2026 |7 o207 |H.JENA GENERAL Order Dtd. 2025-08-04 |Zipo . o ]
_ ABLAPL-
59773/2026(14.08.2026 g, A.PAL GENERAL Order Dtd. 2025-08-20 %
_ CMP- JYOTI PRAKASH
59774/2026(14.08.2026 1500 o ooc [on GENERAL Order Dtd. 2026-09-07 :
_ CRLMC- CRIMINAL |
59775/2026 14.08.2026 | Jggy 7o 0o N.N.MOHAPATRA |GENERAL Order Dtd. 2023-05-10 |0/ :
: CMP- -
9866/2026(14.08.2026 | o0 oo |J.SAHOO GENERAL Order Dtd. 2026-08-18
_ WP (C) - o WRIT
59900/2026 |14.08.2026 | yc oo o0, o (A.T. NAYAK GENERAL Order Dtd. 2026-08-24 |z oo . |
_ CRLMC- RATTKANTA
59902/2026 (14.08.2026 |, 0oe o e GENERAL Order Dtd. 9999-12-31 !
_ WP (C) - o WRIT
9909/2026 14.08.2026 |51 /o0 0 M.K.GURU GENERAL Order Dtd. 2025-07-30 |1rrr . . |
_ WP (C) - o WRIT [
9910/2026 (14.08.2026 | 15502 0050 M.K.GURU GENERAL Order Dtd. 2021-07-30 Lo . o |

WP (C) - Entire [
59911/2026 |14.08.2026 SWAGATIKA GENERAL OrderAffidavit, Petition
7444/2000 \ 1
With Annexures,

59912/2026|14.08.2026  |CONTC- K.RATH GENERAL Order Dtd. 2026-08-13 |CONTEMPT |




14700/2026 |
X WP (C) - WRIT
9915/2026(14.08.2026  1oie)” k. RaTH GENERAL Order Dtd. 2026-08-13 |-t
_ WP (C) - WRIT
9919/202614.08.2026  [7-1C1° |7, C. BARAL |GENERAL Order Dtd. 2026-08-14 |t .
X WP (C) - WRIT
9921/2026(14.08.2026 7 -(C)7  Ip.p.DAsH GENERAL Order Dtd. 2026-07-17 |8t .
_ CRLREV-  |JYOTI RANJAN
9922/2026(14.08.2026 |0 WERE 9 ION GENERAL Order Dtd. 2026-08-14
. CRLMC- JYOTI RANJAN
9925/202614.08.2026 |- A05 X0 GENERAL Order Dtd. 2026-08-12
) WP (C) — WRIT
9927/2026 14.08.2026  [hc o)7 s sAMAL GENERAL Order Drd. 2026-08-14 [t .
. BLAPL- JYOTI RANJAN
9930/2026 14.08.2026  [oxon0n X0 GENERAL Order Dtd. 2026-08-14
59932/2026 |14.08.2026  |CRPME- S.PARIDA GENERAL Order Dtd. 2026-08-14
)] . . 1013/2026 . raer .
59933/2026 |14.08.2026  |[CRLME- B. N. SAHU |GENERAL Order Dtd. 2026-08-14
’ Ve 1076/2026 [°° °° € .
_ CONTC-
59937/2026114.08.2026 K.SAHOO GENERAL Order Dtd. 2026-05-14 CONTEMPT
1289/2026
59940/2026 |14.08.2026 gg??ggg S.PARIDA GENERAL Order Dtd. 2026-08-12
) CRLA-
59941/2026 |14.08.2026 SARAT DASH  |GENERAL Order Dtd. 2026-08-14
721/2026
. ABLAPL-
59943/2026114.08.2026 SARAT DASH GENERAL Order Dtd. 2026-08-14 BAIL-1
8792/2026
59946/2026 |14.08.2026  |PLAPLT B. N. SAHU  |GENERAL Order Dtd. 2026-08-14 [BAIL-2
’ e 6686/2026 [~ raer :
i CRLMP- Order Dtd. 2025-03-
9949/2026 14.08.2026 (S0P |p. R. SWAIN |GENERAL D perition anmeire,
_ WP (C) - WRIT
9950/2026 14.08.2026 |00 10)° |G JAYSINGH  |GENERAL Order Dtd. 2026-08-13 |"h-r .
. WP (C) — MANOJ KUMAR WRIT
9952/2026 14.08.2026 70 )7 A GENERAL Order Dtd. 2026-08-13 |t .
_ MSA-
9953/2026 14.08.2026 07> K. C. SWAIN |GENERAL Order Dtd. 2026-08-13
. CRLMC- CRIMINAL
9954/2026 14.08.2026  [C0C U IS K. NAYAK GENERAL Order Dtd. 2022-09-09 |-X%
) MSA-
9956/2026 14.08.2026 [, 07> . [K. C. SWAIN |GENERAL Order Dtd. 2026-08-13
. TRP (C) —
59957/2026 |14.08.2026 P. K. BARIK |GENERAL Order Dtd. 2026-08-06 |M.J.C
208/2026
59958/2026 |14.08.2026 |"E(C)~ D.SAHU GENERAL Order Dtd. 2026-04-27
12304/2026 P :

| —)




: WP (C) - el WRIT
59960/2026 (14.08.2026 |5, o5 oo . |P. K. BARIK |GENERAL Order Dtd. 2026-08-06 |L o7 . .
: WP (C) - oAl WRIT
59962/2026 |14.08.2026 |50 05 0 [D. SAHU GENERAL Order Dtd. 2026-04-27 |Lo7 o
_ BLAPL- BINDU SAGAR
59963/2026|14.08.2026 | 0000 o o GENERAL Order Dtd. 2026-08-14
. WP (C) - WRIT
59965/2026 |14.08.2026 |17 50 |A. SUNDARAY GENERAL ERANCH-5
_ RSA- SECOND
59968/2026114.08.2026 389/2003 J.MISHRA GENERAL Lower Court Record APPEAL
_ CRLMC- CRIMINAL
50001/2026 14.08.2026 | S0"70 . RAKESH SAHOO |GENERAL Order Dtd. 9999-12-31 |
50006/2026|14.08.2026 |NE(C)- A SUHAIL GENERAL Order Dtd. 2026-08-07

Tee 22954/2026 )
50007/2026 |14.08.2026 WL {C)~ A SUHAIL GENERAL Order Dtd. 2026-08-07

Tee 22954/2026 )
. WP (C) - Caq WRIT
50008/2026 14.08.2026 |, 2o 0., P K MISHRA GENERAL Order Dtd. 2026-07-29 127 . .
50011/2026114.08.2026 CRLMC- R K MOHABHOI |GENERAL Ann Affid it
) . . 1837/2025 exure idavit,
] SA- SECOND
50013/2026(14.08.2026 424/2000 P R SWAIN GENERAL AppealmemoAnnexure, APPEAL
_ CRLA- CRIMINAL
50017/2026114.08.2026 254/2004 S P SAMANTA GENERAL Order Dtd. 2026-01-12 APPEAL
50019/2026 |14.08.2026 |"ELC)~ P K MISHRA  |GENERAL Order Dtd. 2026-08-07
’ SYe- 24785/2026 :
50023/2026|14.08.2026 |"ELC)~ P K MISHRA GENERAL Order Dtd. 2026-08-07
> SYO 24778/2026 :
. CONTC- PRAKASH CH
50026/2026|14.08.2026 |00 70000 |oos GENERAL Order Dtd. 2026-08-14
50028/2026 |14.08.2026 |"ELC)~ S P SAMANTA |GENERAL Order Dtd. 2026-09-03
’ Ve 16792/2026 .
50031/2026|14.08.2026 |"ELC) - S K SAHOO GENERAL Order Dtd. 2026-08-13
’ SUe 23736/2026 :
] CRREV- Order Dtd. 1998-02-
50038/202614.08.2026 |/ ooo  |L K NAYAK GENERAL 06Patition,
, ABLAPL-
50045/2026 |14.08.2026 | "0 [P SAHOO GENERAL Order Dtd. 2026-08-06
50048/2026(14.08.2026 WP (C) - \J R SAHOO GENERAL Order Dtd. 2006-09-12




10656/2006
50049/2026 114.08.2026 |0J¢ M PATI GENERAL Order Dtd. 1997-12-22
’ SUe 17825/1997 :
50050/2026 114.08.2026 |0J¢~ K C RATH GENERAL Counter
) Ve 330/2002
50051/2026 |14.08.2026 |"ELC) - K C RATH GENERAL Order Dtd. 2017-09-04
> SYe. 6220/2004 :
i, BLAPL- MANOJ KUMAR
50052/2026 14.08.2026 g 500 o A GENERAL Order Dtd. 2026-08-12 |BAIL-2
) WP (C) — WRIT
0053/202614.08.2026 721007 P K PANDA GENERAL Order Dtd. 2026-08-13 |1 .
: WP (C) - o WRIT
50054/202614.08.2026  [,01C)° |7 N MOHANTY |GENERAL Order Dtd. 2026-08-13 |-t
o MISC.
50056/2026114.08.2026 S K BISWAL GENERAL Order Dtd. 2025-03-19 APPEAL
509/2014
SEC.
) WP (C) — WRIT
50057/202614.08.2026 70V 7 13 P KAR GENERAL Order Dtd. 2026-08-14 [no-C .
50058/2026 |14.08.2026  |CONTCT S P SAHOO GENERAL Order Dtd. 2026-08-14
> SUe 5222/2026 :
50059/2026 |14.08.2026 |SLAPL- P.R.SWAIN GENERAL Order Dtd. 2026-08-14 |BAIL-1
) Ve 8192/2026 | " :
o MISC.
50060/2026114.08.2026 P K PARIDA GENERAL Order Dtd. 2026-08-14 APPEAL
53/2026
SEC.
: WP (C) - o WRIT
50061/2026114.08.2026 25945/2026 P BEHERA GENERAL Order Dtd. 2026-08-14 BRANCH-6
50062/2026 |14.08.2026  |CONTC™ P K LENKA GENERAL Order Dtd. 2026-08-14
’ Ve 4866/2026 .
50063/2026 |14.08.2026  |CONTC P K LENKA GENERAL Order Dtd. 2026-08-14
’ SUe. 4880/2026 :
i, ABLAPL-
50064/202614.08.2026 (o0 2700 |G R PATRA GENERAL Order Dtd. 2026-09-23
50065/2026 |14.08.2026  |SONTC™ P K LENKA GENERAL Order Dtd. 2026-08-14
’ Ve 4647/2026 .
50066/2026 |14.08.2026  |CONTC™ P K LENKA GENERAL Order Dtd. 2026-08-14
’ SUe 4820/2026 :
50067/2026|14.08.2026  |CONTC- P K LENKA GENERAL Order Dtd. 2026-08-14




4643/2026

BLAPL-

50068/2026 14.08.2026  [grho 0o |3 P KAR GENERAL Order Dtd. 2026-08-14

50069/2026 |14.08.2026 WL (C)~ G D MALLICK |GENERAL Order Dtd. 2026-08-14
25926/2026

: WP (C) - o WRIT

50070/202614.08.2026 70117 |3 P KAR GENERAL Order Dtd. 2026-08-14 |1t . .

50071/2026 114.08.2026 |29~ P K PARIDA  |GENERAL Order Dtd. 2026-08-14

’ YO 212/2026 :

) TRP (C) -

50072/2026 |14.08.2026 P K MISHRA  |GENERAL Order Dtd. 2026-09-28 |M.J.C
244/2026

50073/202614.08.2026 (ABLAPL™ lp ¢ MISHRA  |GENERAL Order Dtd. 2026-09-29 [BAIL-1

> SYO. 9259/2026 :

. ABLAPL-

50074/202614.08.2026 oo F5° [P K MISHRA  |GENERAL Order Dtd. 2026-08-14 |BAIL-1

50075/2026 |14.08.2026 |RBLAPL™ o ¥ MOHANTY |GENERAL Order Dtd. 2026-09-29 [BAIL-2

’ Ve 9304/2026 .

50076/2026 |14.08.2026  |[CRDMCT U K PANDA GENERAL Order Dtd. 9999-12-31

> Ve 2540/2026 € .

- CRLMC- CRIMINAL

50078/202614.08.2026 (S0 AE U K paNDA GENERAL Order Dtd. 2026-04-09 |-=%

50079/2026 |14.08.2026  |SME” P K SWAIN GENERAL Order Dtd. 2026-08-13

’ Ve 171/2026 .

N I C (Software Team)




